
Date of 

receipt

Amount claimed Amount of 

claim admitted

Nature of claim Amount

covered by

lien or

attachment

pending

disposal

Whether

lien /

attachment

removed?

(Yes/No)

Amount 

covered by 

guarantee

% share

in total

amount

of claims

admitted

1

Silpa Projects & 

Infrastructure (I) 

Pvt. Ltd 

10/12/2021 1,857,336.00

Compensation 

awarded by the 

arbitration council 

with regard to 

Contract work 

executed

Nil Nil Nil Nil 1857336 Nil 1,857,336.00

Provisionally 

admitted, Final 

admission of claim is 

subject to disposing of 

pending cases in   

Kerala High Court and 

any distribution is 

subject to disposal of 

the pending cases

Annexure – 6

Name of the corporate debtor:M/s Sargam Builders Pvt Ltd; Date of commencement of liquidation: 16/09/2020; List of stakeholders as on: 03/03/2022 

List of operational creditors (Other than Workmen and Employees and Government Dues)

Details of claim admitted Amount 

of 

contingen

t claim

Amount 

of any 

mutual 

dues,

that may 

be set-off

Amount of 

claim 

rejected

Amount of 

claim under 

verification

Remarks, if anySl.

No.

Name of creditor Details of claim received


